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REVIEW AND ANNUAL REPORT OF STATE
Farvs CORPORATION oF INDIA LIMITED,
New Dermr ror 1875-76

THE MINISTER OF STA1E IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP S NGH) Sir on behalf of
Shi1 Surjpt Singh Barnala, I beg to
lay on the Table a copy each of the
following papers (Hindi and English
veisions) under sub-section (1) of
section 619A of the Companies Act
1956 —

(1) Review by the Government
on the working of the State Farms
Corporation of Indig Limited New
Delht for the year 1975-76

(n) Annual Report of the State
Farms Corporation of India Limut-
ed New Delm for the year 1875-76
elong with the Audited Accounts
and the comments of the Comptrol-
ler the Auditor General thereon

(2) A statement (Hindi and En
ghsh  wversion | howing  reasm
for delay in laying the above
documents [Placed wn ILabrary
S ¢ No LT-1124/77]

LEADFR, OF OPPOSITION IN PARLIA-
MENT (ALLOWANCES, MEDICAL AND
oTAtR FACILITIFY) RULES 1977

THI MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) 1T beg
to lay on the Table a copy of the
Leader of Opposition in Putlhiament
(Allc wances  Medical and other Faci-
hities) Rules 1877 (Hind; and English
versions) published 1n  Nohificetion
No GSR 665(E) in Gazette of India
dated the 1st November 1877 under
sub-section (8) of section 10 of the
Salarv and Allowances of Leader, of
Opposition in Parhament Act 1077
[Placed wn Labrary See No LT-
1125/77)

PAssPorRTs (AMENDMENT) Rures, 1077

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI 8 KUNDU) I beg
to lay on the Table a copy of the
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Passports (Amendment) Rules, 1977,
(Hind: end English versions) pub-
lished in Notification No GSR.
563(E) in Gazette of India dated the
9th August, 1977, under sub-section
(3) of section 24 of the Passports Act,
1867 [Placed wm Library See No
LT-1128/77]

NOTIFICATION UNDER ESSENTIAL ComM-
MODITIES AcT, 1855

SHRI BHANU PRATAP SINGH
I beg to lay on the Table a copy of
Notification No SO 606(E) (Hind:
and English versions) published n
Gavette of India dated the 30th
September 1977 under sub-section
(8) of section 3 of the Essential Com-
modities Act 1955 [Placed m Lab-
rary Sec No LT-1127/77]

NOTIFICATIONS UNDER CENTRAL ExCise
Rures 1944 aNp DruHx SanLEs Tax
(AMFNDMENT) Rurrs 1977

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
SATISII AGRAWAL) On behalf
of Shri Zulhguarullah

1 beg to lav on the Tablc

(1) A wepy ¢4 h of the (llowing
Notifications (Hindi gnd English
veislon,) 1wsued under the Central
Excise Rules 1944 —

() GSR 1445 published 1n
Gazette of India dated the 28th
October 1077 together with an
explanatory memorandum

(n) GSR B78(E) published
in Gazette of India dated the 4th
November 1877 together with an
explanatory memorandum [Plac-
ed mm Library See No LT-
1128/77]

(2) A copy of the Delhi Sales
Tax (Amendment) Rules, 1977
(Hind1 and English versions) pub-
lished 1n Notification No F 4(43)/
77 Fin (G) in Delh: Gazette dated
the 8th November, 1977 under sec-
tion 72 of the Delhi Sales Tax Act
1975 [Placed sn Library. See No.
LT-1128/77]



